
CENTRAL ELECTRICITY REGULATORY COMMISSION 
                                     

                                          Date: 07.01.2016 
NOTICE 

 
         The following petitions filed by Power Grid Corporation of India Limited are 
proposed to be listed for hearing during February and March, 2016. The respondents 
may file their replies in the concerned petitions by 31.1.2016. PGCIL may file the 
rejoinder, if any, within ten days from the receipt of the reply. All the parties are 
requested to comply with the dates specified above to facilitate early disposal of the 
petition. 

 

Srl. No Region Projects Petition No 

1 
SR-1 Common System associated with ISGS projects in 

Krishnapatnam area of Andhra Pradesh 
245/TT/2014 

2 SR-1  SRSS XIX 534/TT/2014 

3 
SR-2 Supplementary Transmisison System associated with 

Vallur TPS  
258/TT/2013 

4 SR-2  ISGS in Nagapattinam Cuddalore area of TN 416/TT/2014 

5 SR-2 LTOA B 25/TT/2014 

6 SR-2 SRSS XIV 29/TT/2014 

7 SR-2 SRSS XVII 61/TT/2015 

8 NER Associated with Pallatana & Bongaigaon Gas based plant 398/2014 

9 NER Spare Transformer and Reactor in NER 532/2014 

10 NER 
North-East-Northern / Western Interconnector-I Project.  
(Part-A) 

67/2015 

11 NR “Northern Regional Transmission Strengthening Scheme”  33/TT/2015 

12 NR System Strengthening in NR for Sasan and Mundra UMPP 199/TT/2015 

13 NR Establishment of Fibre Optic Communication System 189/TT/2015 

14 NR 
Special Protection Scheme (SPS) for Northern Regional 
Grid Stage-II 

243/TT/2014 

15 NR NRSS-XXVII 62/TT/2015 

16 NR Syst. Strengthening in NR 110/TT/2015 

17 NR NRSS XXV 208/TT2015 

18 NR NRSS-XX 99/TT/2014 

19 NR  Rampur  HEP 137/TT/2015 

20 NR  NRSS-XXVI 87/TT/2015 

21 ER-1 DVC Common Scheme 105/TT/2014 

22 ER-1 Augmentation of Transformer Capacity in ER  498/TT/2014 

23 ER-1 Split Bus  476/TT/2014 

24 ER-2 Split Bus  136/TT/2015 

25 ER-2 ERSS-VIII 475/TT/2014 

26 ER-2 ERSS-VIII 174/TT/2015 

27 ER-2 ERSS-VIII 142/TT/2015 

28 ER-1 DVC Supplementary  132/TT/2015 



29 ER-1 Immediate evacuation system associated with Barh-II TS 184/TT/2015 

30 ER-2 Oriss Part A (9 Assets) 246/TT/2014 

31 ER-2 ERSS-X 436/TT/2014 

32 ER-2 Sikkim Part B  247/TT/2013 

33 ER-2 Sikkim Part B  118/TT/2014 

34 ER-2 ERSS-I 164/TT/2015 

35 Chh Bus split / Re routing at Raipur 202/TT/2014 

36 WR-1 CG IPP E-765 kV, 6 X 80 MVAR Reactor at Aurangabad 115/TT/2014 

37 WR-1 IPP C-Raipur-Wardha 104/TT/2014 

38 WR-1 Krishnapatnam B  418/TT/2014 

39 WR-1 Solapur STPP 415/TT/2014 

40 WR-1 IPP D  58/TT/2015 

41 WR-1 Installation of Reactors in WR (Part 2)-Petition-3 399/TT/2014 

42 WR-1 WRSS V 412/TT/2014 

43 
WR-1 & 
2 

Line Bays and reactor provision in WR for SS in WR 227/TT/2014 

44 
WR-1 & 
Chh 

Installation of reactors in WR (Part-2) Petition-1 117/TT/2014 

45 
WR-1 & 
2 & Chh 

Installation of reactors in WR (Part-1) -Petition 1 116/TT/2014 

46 
WR-2 & 
Chh 

Orissa B 244/TT/2014 

47 Chh Supplementary System for IPP in Chhattisgarh 40/TT/2014 

48 WR-2 Augmentation of Transformer and Bays in WR 109/TT/2014 

49 WR-2 Installation of Reactors in WR (Part 2)- Petition-2 242/TT/2014 

50 WR-2 WRSS-XIII 413/TT/2014 

51 WR-2 Orissa B 409/TT/2014 

52 WR-2 Orissa C 422/TT/2014 

53 WR-2 Line Bays and reactor provision in WR for SS in WR 66/TT/2015 

54 WR-2 R3V4 (6th petition) 71/TT/2015 

55 WR-2 Chattisgarh Part E , Vadodra Asoj 287/TT/2013 

56 WR-2 MP- Chatttisgarh , Pirana-Vadodra 289/TT/2013 

57 
WR-2 Establishment of 400/220KV GIS Substation at KALA in 

UT DNH 
110/TT/2014 

58 WR-2 Installation of reactors in WR-Shujalpur(Part-1) -Petition 2 165/TT/2014 

59 WR-1 Mundra UMPP 185/TT/2014 

60 WR-2 R3V4 201/TT/2014 

61 WR-2 IPP Projects in MP and Chhattisgarh-Indore Vadodara 142/TT/2014 

62 WR-2 Sasan UMPP-Reactor at Indore 370/TT/2014 

63 WR-2 Magarwada GIS in D&D 404/TT/2014 

64 WR-2 Essar - Bachau  Line 64/TT/2015 

65 WR-2 MP- Chatttisgarh , Est. of GIS at Vadodara 140/TT/2015 

66 WR-2 TS for connectivity of MB Power (MP) Ltd. 141/TT/2015 

67 NR ATS of Rampur HEP 527/TT/2014 

68 NR ATS of Chamera III 18/TT/2015 

69 NR ATS of URI II HEP 562/TT/2014 

70 NR NRSS XIV 565/TT/2014 

71 NR NCR III 16/TT/2015 



72 NR NRSS XV 63/TT/2015 

73 NR Augmentation of Rae Bareli 512/TT/2014 

74 NR NRSS XVII 24/TT/2015 

75 NR Spare Converter Transformer at Rihand 429/TT/2014 

76 NR NCR I 559/TT/2014 

77 NR NCR II 114/TT/2015 

78 NR Sasan and Mundra UMPP System Str. 186/TT/2015 

79 NR NRTSS (Roza POWER - LILO of Bareilly) 4/TT/2015 

80 NR Bus Reactor Scheme in NR 505/TT/2014 

81 NR NRSS XXII 73/TT/2015 

82 NR NRSS XXI 489/TT/2014 

83 NR Spare Transformer at Mandola and Ludhiana 119/TT/2015 

84 NR Spare ICTs Hissar and Lucknow 200/TT/2015 

85 ER Barh Transmission System 31/TT/2015 

86 ER ERSS-II 82/TT/2015 

87 ER ERSS-I 145/TT/2015 

88 ER DVC Supplementary 27/TT/2015 

89 ER Nabinagar TPS 484/TT/2014 

90 ER ERSS-III 30/TT/2015 

91 ER ERSS IV 102/TT/2015 

92 WR Sipat II Supplementary 006/TT/2015 

93 WR WRSS-II 34/TT/2015 

94 WR East west transmission corridor strengthening scheme 21/TT/2015 

95 NR NLDC 23/TT/2015 

96 WR WRSS VII 501/TT/2014 

97 WR WRSS X 396/TT/2014 

98 WR ATS of Korba III 406/TT/2014 

99 WR WRSS IX 07/TT/2015 

100 WR Mauda Transmission System 502/TT/2014 

101 WR ATS for Mundra UMPP 20/TT/2015 

102 
WR Installation of 125 MVAR Bus Reactor at 400 kV Rajgarh 

SS 
400/TT/2014 

103 WR Provision of spare ICT and Reactors 564/TT/2014 

104 
WR Installation of 1X315 MVA, 400/220 KV Transformer at 

Vapi (POWERGRID) Sub-station 
503/TT/2014 

105 WR Augmentation of Transformer and Bays  86/TT/2015 

106 WR 2 
Chhattisgarh Part E extension of Vadodra Sub-station 
(GIS) 

139/TT/2015 

 

 

Secretary 

 


